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 CALIANG  ATTENTION  TO  MATTER  OF
 URGENT  PUBLIC  IMPORTANCE

 Raeroxraen  sansme  of  tas  Govanuaer  70
 comprare:  Fasacza  BagRaan  ी  SCHEDULED

 MR.  SPEAKER  ;  We  now  take  up  the
 call-attention.  Mr.  Samar  Guha,

 SHRI  SAMAR  GUHA  (Contai)  :  Before
 y  call  the  attention  of  the  Minister,  I  want
 to  tell  you,  Sir,  chat  Iam  in  agreement  with
 the  members  of  Opposition  to  leave  the
 Howse.  But  since  the  Farakka  issue  is  8  very
 vital  and  important  one,  affecting  ४  478९
 section  of  our  nation,  while  seeiating  myself
 wholly  with  the  Opposition’s  decision  to  leave
 the  House,  I  have  to  remain  in  the  House  to
 call  the  attention  of  the  Minister  and  the
 House.

 T  call  the  attentiun  of  the  hon.  Minister
 of  Ierigation  and  Power  to  the  following  mat-
 ter  of  urgent  public  importance  and  request
 that  he  may  make  a  statement  thereon  :—-

 “Reported  failure  of  the  Government
 to  complete  Parakka  Barrage  project  as
 scheduled  and  assuring  discharge  of  ade-
 quate  quantum  of  Ganga  water  through
 the  feeder  canal  into  the  river  Hooghly.”

 THE  DEPUTY  MINISTRR  त्व  THE
 MINISTRY  OF  IRRIGATION  AND  PO-
 WER  /SFIRI  BN  KUREEL):  The  main
 Objective  of  the  Farakka  Darrage  Project  is  to
 provide  regulated  upland  discharges  into  the
 Bhagwathi-Houghly  system  in  order  to  bring
 about  improvement  in  the  navigability  of  the
 Hooghly  for  the  preservation  of  the  Port  of
 Galeutta.  For  this  a  barrage  acrosm  Ganga
 छे  a  Feeder  Canal  to  carry  the  waters  to
 Bhagiratht  and  other  ancillary  works  were
 sanctioned  in  1960,  Expenditure  sanction
 was  given  in  £962.  The  barrage  work  was
 started  early  in  1963.  Barrage  and  Canal
 works  were  originally  scheduled  to  be  conr
 pleted  by  Jume,  397i.  The  preseat  position
 9  that  Parakke  Barragr  and  most  of  the  an-
 cillary  works  were  completed  by  July,  1971.
 The  cail-com-road  bridge  over  it  has  also  been
 completed  and  this  has  provided  rail  and
 road  haks  to  North  Bengal...

 SHRI  SAMAR  सल  :  हत  have  already
 Rot  a  copy  af  the  astateraent.  Why  should  he
 trad  out  the  whole  statement,  Sir  ?

 MR.  SPRAKER  :  The  statement  has  ale
 Tady  bees  seat  to  the  utmabers.  ft  amy  be
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 taken  as  read.  The  hon,  Member  may  ask
 the  question.

 SHRI  B,  N.  KUREEL:  I  beg  to  lay
 the  Statement  on  the  Table  of  the  House.

 Statement

 The  main  objective  of  the  Farakka  Bar-
 नद्द  Project  is  to  provide  regulated  upland
 ducharges  into  the  Bhagirathy-HHooghly  system
 in  order  to  bring  about  improvement  in  the
 navigability  of  the  Hooghly  for  the  कटा पम,
 tion  of  the  Port  of  Catcutta.  For  this  a  barrage
 actom  Ganga  and  a  Feeder  Canal  to  carry
 the  waters  to  Bhagirathi  and  other  ancillary
 works  were  sanctioned  in  1960.  Expenditure
 sanction  was  given  in  i962.  The  barrage
 work  was  started  carly  in  1963.  Barrage  and
 Canal  works  were  originally  scheduled  to  be
 completed  by  June,  197k.  The  present  posi-
 tion  is  thet  Parakka  Barrage  and  most  of  the
 ancillary  wotks  were  completed  by  July,  1971,
 The  rallcun-road  bridge  over  it  has  alo
 been  completed  and  this  has  provided  rail
 and  road  links  to  North  Bengal,

 The  Feeder  Canal  is  one  of  the  largest  and
 diffeukt  constructions  in  the  world  having  a
 bed  width  greater  than  even  the  International
 Suez  Canal  in  Egypt.  The  work  on  the  canal
 was  started  in  965  and  has  spread  over  a
 number  of  working  seasons  some  of  which
 were  short  owing  to  carly  rains  and  sustained
 prolonged  floods,  There  was  a  great  labour
 unsest  since  4969,  both  in  contractors’  organt-
 sations  as  well  as  in  departmental  work,
 affecting  the  pace  of  work.  Notwithstanding
 the  above,  more  than  80%  of  the  work  of  the
 Feeder  Canal  has  been  done  and  the  balance
 is  expected  to  be  completed  by  December,
 1973,  we  hope  to  let  down  the  Ganga  water
 through  the  canal  carly  in  1974,

 Regarding  the  discharge  of  adequate
 quantum  of  Ganga  water  thraugh  the  Feeder
 Canal  into  river  Hooghly,  a  statement  is  lad
 on  the  Table  of  the  House.

 Statewent  ve.  Parakke  Project  and  Pert  of  Calcutta

 Necaswrry  von  Heapwarans  Pow

 h  The  Port  of  Calcutta  is  situated  on  the

 and  many  faraous  engineers  have  been  think-

 ing  of  how  beat  to  check  thia  tendency.  Sir
 Arthur  Cotton  suggested,  @  century  and  a

 the  construction  of  «  barrage
 on  Ganga  at  Rajimshel.  Twenty  years  back,
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 Government  of  India  constituted  a  Committee
 under  the  Chairmanship  of  Shri  Man  Singh
 to  examine  matters  felating  to  the  iniprove-
 ment  of  headwater  supply  of  the  river
 Hooghly.  Later  on  the  subject  was  further
 studied  by  a  number  of  engineers  including
 Dr.  Hensep  of  Germany  and  i  even  now
 being  vigorously  pursued.  Hydraulic  model
 studies  have  ako  been  employed.

 2.  Ic  bas  been  agreed  that  the  main  rea-
 soa  of  deterioration  is  the  absence  of  adequate
 and  contingous  flow  in  Bhagirathi  due  to
 siltation  of  the  river  at  the  off-take  poiat
 from  the  Ganga.  It  is  stated  that  Ganga  was
 originally  flowing  till  four  centuri¢ca  back
 along  Bhagirathi-Hooghly  and  dur  to  being
 silted  up  at  the  mouth  of  Bhaghirathi,  Ganga
 fy  now  Mowing  through  Padma,  which  used
 to  be  a  minor  branch  of  the  Ganga.  The
 flow  in  Bhagirathi  is,  therefore,  confined  to  a
 amall  discharge  and  this  too  for  a  maximum
 of  GO  days  in  a  year  at  the  time  of  highest
 floods  in  Ganga.

 3.  The  necessity  for  a  barrage  across
 Ganga  to  ensure  augmentation  of  headwaters
 has  been  thus  accepted  and  even  during  the
 Partition  of  India,  this  fact  played  «  large
 part  in  fixing  the  boundaries  between  India
 and  the  then  Pakistan  in  this  region.

 4.  The  only  question  that  remained  was
 with  regard  to  the  quantum  of  water  that
 should  be  let  down  and  its  duration.  Shri  Mar
 Singh’s  Expert  Committre  Report  on  the
 river  Hooghly  and  the  improvement  of  its
 headwater  supply  submitted  in  October  1952,
 fixed  the  discharge  of  the  feeder  canal  from
 Ganga  at  20,000  cusees  (page  56  of  the  Report).
 They  observed  further  fae

 Period

 January  to  i5th  Masch  ~

 50  March  to  l5th  May  ~

 l5th  May  to  20th  June  _

 20th  June  to  30th  June  a

 july  to  September  ~

 Novensber
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 “Different  opinions  have  been  expres
 sed  regarding  the  quantity  of  water  which
 should  be  introduced  into  the  Hooghly.
 That  there  is  an  optimum  quantity  cannot
 be  gaimaid.  Larger  quantities  will  tend
 to  erode  the  banks,  bring  down  a  heavy
 charge  of  silt  which  would  tend  to  create
 difficulties  in  the  tidal  reaches,  while  too
 little  would  not  reinforce  the  ebb  cur-
 tent  in  the  tidal  reaches  to  the  extent
 which  would  enable  it  to  carry  back  the
 silt  brought  up  by  the  tidal  inflow.  Small
 nem  of  the  scale  of  the  models  made  it
 difficult  for  the  Research  Stazion  at  Kha-
 dakvasla  to  determine  the  minimum  dry
 whether  discharge  required  to  matatain
 the  river  in  regime.”

 5,  Further  studies  were  carried  out  and
 finally  the  Ganga  Barrage  Project  Report
 was  prepared  in  1959.  The  cost  was  estima.
 ted  at  Ra.  56.40  crores,  When  the  Project
 came  up  for  approval,  Planning  Commission
 observed  as  under  :—

 “The  Planning  Commission  had  ac-
 cepted  the  Project  as  being  neccesary  for
 the  preservation  of  the  कहा  of  Calcutta
 besides  its  other  benefits,  on  the  basis  of
 general  consensus  of  technical  opinion
 that  the  scheme  was  technically  sound,
 even  in  spite  of  the  fall  muspeasian  of
 the  withdrawals  in  periods  during  March

 May."
 The  Ganga  Barrage  Project,  which  was

 tanctioned  by  Government  of  India  in  April
 1960,  took  note  of  the  various  view  points
 with  regard  to  duration  of  head  discharge
 and  made  provision  for  the  operation  cycle
 of  moderated  discharges  at  Kalna  as  follows  २००

 Proposed  fico  at  Kaina

 (Cusecs)

 40,000  to  20,000

 Upto  20,000  (as  available)

 20,000  w  46,000

 40,000  ध्ठ  60,000

 Steady  rise  from  60,000
 upto  say,  140,000  and  to
 80,000  towards  the  end  of
 September,

 80,000  to  40,000

 40,009  a]
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 Tt  was  aleo  further  observed  that  “The
 siggeeted  Operational  Programme,  based  on
 the  evailabic  hydrological  data,  will  have  to
 be  further  examined  and  improved  with  the
 help  of  more  data  that  will  be  subscquently
 Collzeted  and  will  be  tested  at  the  Central
 Water  and  Power  Research  Station,  Poona,
 for  the  optinuim  effects  on  the  bars  and  cros-
 sings  in  the  Lower  Hooghly.”

 6.  Ganga  Barrage  was  taken  up  for  cons
 truction  and  the  Burrage  was  completed  by
 July  397t  and  has  been  providing  rai  and
 road  links  to  North  Gengal  since  then.  Most

 of  the  work  on  the  Feeder  Canal  has  been
 done  and  it  is  expected  to  be  completed  by
 December  973  and  it  is  programmed  to  let
 the  Ganga  water  through  Feeder  Canal  into
 Bhagirarhi  carly  in  1974,  It  may  be  noted
 from  the  Operational  Programme  that  it  was
 propased  to  run  the  Feeder  Canal  at  40,000
 cusecs  practically  fur  ten  months  and  for  two
 montht-—mud-March  to  mid-May  —with  lesser
 Cischarges.  upto  20,000  cusecs,

 7,  In  the  Iam  few  years,  controversy
 regarding  the  quantum  of  water  to  be  let
 down  into  the  Feeder  Canal  during  the  lean
 months  of  mid-March  to  mid-May  started,
 There  are  two  distinct  schools  uf  thought.

 One  group  of  engineers  feel  that  even  for  the
 two  iran  months,  full  ducharge  of  40,000
 cuseca  should  be  allowed  to  flow  as  otherwise
 the  deteriwration  of  the  Port  cannot  be  checks
 ed.  Another  group  feel  that  in  the  twa
 taonths  the  discharge  im  the  Canal  can  be
 reduced  without  affecung  the  health  of  the
 Port.  They  argue  that  ia  view  of  drainage
 congestion,  the  need  to  flush  Bhagirath:  bead
 by  reversing  the  flow  at  Jangipur  and  Powbi-
 htv  of  excess  bed  sediment  movement  going
 tlown  to  Pot  area,  the  flow  in  the  Jean
 months  should  be  reduced  as  envisaged  at
 the  time  off  the  sanction

 The  best  way  of  settling  the  controversy
 would  be  to  make  observations  on  the  proto-
 type,  that  is,  Geld  observations.

 8.  Ganga  cartica  a  flow  of  50,000  to
 00,000  cusees  duting  lean  months  of  mid-
 March  to  mid-May,  the  quantity  varying
 from  year  to  yeas.  This  water  is  contributed
 mostly  hy  Ghagra,  Gaodak  and  Kosi,  as
 Other  rivers  have  litte  discharge  during  the
 Iran  months,  Even  main  Ganga  aod  Yamuns
 do  not  contribute  as  jtrigation  projects  on
 thove  rivets  as  at  Hardwar,  Narora  aud  Taje~
 wala  and  Othin  {Delbi)  developed  several
 decades  ago  utilise  the  waters  of  thete  wibu-
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 taries.  Ghagra  bas  two  tributaries,  Sarda  and
 Karnali.  Extensive  irrigation  has  been  deve:
 loped  on  Sarde  since  1927.  It  was  found
 tater  that  the  Sarda  system  did  not  have
 sufficient  water  to  supply  water  to  fields.  Most
 of  the  canals  were  running  empty  and  many
 foreign  and  Indian  engineers  and  economists
 observed  that  the  Sarda  system  required  rein-
 forcement.  Therefore,  a  scheme  was  sancuioned
 in  968  which  supplies  water  from  the  other
 tributary  of  the  sare  nver,  and  the  project  was
 named  as  Sarda  ‘Assist’,  No  new  canal  system
 is  to  be  constructed  but  only  a  feeder  canal  to
 supply  water  to  the  various  canals  constructed
 several  decades  ago,

 On  Gandak,  as  a  result  of  several  repre-
 sentations  and  investigations,  an  irrigation
 project  'Gandak  Project’  was  approved  in
 principle  in  3958  to  provide  irrigation  im
 Bihar,  Nepal  and  U.  P.  and  is  under  cons-
 traction.

 Similarly  on  Kou,  an  irrigation  project
 was  sanctioned  in  1956  to  irrigate  5  lakh  of
 कटास  on  Eastern  Canal  This  is  besides
 ‘Western  Kon  Canal,  which  way  under  discus
 sion  with  Nepal  all  along  and  undertaken
 only  recently.

 As  other  eributarics  of  Ganga  do  not
 contribute  much  to  Ganga  flow  in  lean
 months  of  mid-March  to  mid-May,  develop-
 ment  of  irrigation  projects  on  these  will  not
 have  any  impact  on  the  flow  in  Ganga  during
 the  two  months.  These  projects  essentially
 sapply  water  during  Kherif  season  and  during
 ह  season  where  stored  waters  are  avadable.

 ‘Thus,  it  is  to  be  aoted  that  prior  to  sance
 tion  of  Farakka  Barrage  Project,  some  pro-
 jects  were  approved  to  supply  irrigation
 waters  during  the  lean  months.  As  these
 projects  have  not  yet  come  into  full  use,  the
 flow  in  iran  months  in  Ganga  is  not  yet
 affected.

 9,  Having  regard  to  the  doubts  expremed
 by  same  people,  Government  of  India  wish  to
 reiterate  that  Calcutta  Port  will  not  be  allow-
 ed  to  deteriorate  and  all  the  modern  techni
 ques  of  adequate  supply  of  heastwater  dis
 charge,  and  optimum  dredging  of  tidal  priam,
 where  necessary,  river  training  measures  etc.,
 will  be  fully  utilised  to  cusure  the  health  of
 the  great  Port  of  Calcutta.

 10,  A  start  on  the  extensive  collection  of
 prototype  data  has  to  be  made  from  the  comm
 atomconent  of  wext  your  (फॉधिय  and  this  will
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 continue  for  a  further  period  of  tea  yearns.
 These  pertain  to  the  river  Bhagirathi,  tidal
 reach  above  Calcutta,  and  reach  from  Cal-
 cutta  to  Mayapur  and  the  river  beyond.
 These  observations  will  include,  taking  cross
 sections  at  frequent  intervals,  discharge  meoa-
 surements,  hydrographic  survey  of  the  river
 throughout  the  year,  analysis  of  bed  load
 ssmples,  collection  of  tidal  data,  velocity  and
 silt  charge  observations,  salinity  observations,
 daily  depths  on  bars  and  cromings,  shifting
 of  navigation  tracks,  dredging  data  and  inves-
 tigations  with  sand  trap  across  the  river  near
 Calcutta  for  the  assesament  of  sediment  trans
 port.  These  will  be  organised  by  a  study
 team  under  the  auspices  of  the  Minuwtry  of
 Shipping  and  Transport,  who  will  co-ordinate
 the  works  of  various  agencies  like  the  Cal-
 cutta  Port  Commissioners,  Central  Water  and
 Power  Research  Station  at  Khadakvasla,  etc.
 State  of  West  Bengal  will  also  participate  in
 this.

 }i.  Results  of  model  tests  in  Central
 Water  and  Power  Research  Station  at  Poona
 show  that  the  discharges  given  in  the  original
 report  of  I959  are  found  to  be  satisfactory
 but  the  model  tests  by  the  Calcutta  Port
 Commissioners  indicated  the  requirements  of
 higher  discharges  at  40,000  cusecs  during
 lean  months.  Due  to  difficulties  of  simulation,
 model  testa,  specially  for  large  rivers,  have
 serious  limitations  in  giving  any  precise  quan-
 titative  answers  to  problems  and  can,  at  best,
 he  indicative.  It  ix  difficult  to  quantify  precisely
 at  this  stage  as  to  what  is  the  discharge  re-
 quired  to  meet  the  needs  of  Calcutta  Port.
 The  exact  requirements  of  water  are  best
 determined  by  observations  on  the  prototype
 iteclf.  It  is,  therefore,  decided  to  adopt  the
 following  procedure  for  operation  of  the
 Farakka  Project  ;

 fa)  For  five  years  after  water  is  let  down
 into  the  Feeder  Canal,  the  Feeder  Canal  will
 carry  the  full  discharge  of  40,000  cusecs
 throughout  the  year  including  lean  months,

 (b)  The  necessary  discharge  for  efficient
 functioning  of  Calcutta  Port  by  continuing
 the  improvement  as  a  consequence  of  (a)
 will  be  determined  by  the  team  mentioned
 in  para  0  by  observing  the  effects  during  the
 first  five  years  and  subsequent  two  years  when
 the  discharges  will  be  varied.

 {c)  Siraultancoualy  with  the  above,  trench
 dredging  will  be  carried  out  above  Howrah

 beidge  in  varying  degrom,  ी  that  the  aform
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 said  Suidy  Team  can  observe  its  effect  on
 tidal  prism  and  check  any  heavy  movement
 of  bed  sediment  on  ta  the  port  area.  The
 deedged  material  may  be  used  for  reclamation
 work  for  which  schemes  would  be  submitted
 by  West  Bengal  Government  later  on.

 (d)  After  the  period  of  seven  years,  the
 entire  position  will  be  reviewed  in  the  light
 of  reports  and  observations  of  the  aforesaid
 Study  Team.

 i2.  Im  conclusion,  it  may  be  stated  that
 the  Government  of  India  fully  recognise  the
 importance  of  maintaining  the  navigability  of
 the  Hooghly  for  the  preservation  of  the  Cal-
 cutta  Port  as  one  of  the  topmost  Indian  Ports
 and  will  take  all  necessary  steps  to  ensure  the
 same,

 द्ध  is  to  be  noted  that  the  interest  of  up-
 stream  irrigation  projects  will  also  be  fully
 safeguarded,

 Finally,  it  may  be  stated  that  legitimate
 interests  of  Bangla  Desh  will  be  kept  in  view
 and  no  arrangement  made  by  us  will  adverse-
 fy  affect  these  interests.

 SHRI  SAMAR  GUHA  :  Thr  hon.
 Minister  for  irrigation  and  power  is  reputed
 to  be  very  vocal  and  makes  longish  statement
 be  makes  a  longish  reply  to  a  senall  question.
 Tam  extremely  astonished  as  to  what  has
 happened  to  him  today.  He  is  not  reading
 out  the  staterient  henself  and  a  taking
 shelter  ander  the  youngre  onc.  I  do  not  want
 him  to  do  it,

 This  statement  of  the  Minister  is  a  nare
 ation  of  history.  Narration  of  history,  in  a
 way  thatis  alo  a  distortion  of  facu,  ह
 ssion  of  facts,  evanou  of  fac.  He  has  conve.
 tently  chosen  certain  reports  of  certain
 experts  but  he  has  conveorwntly  excluded  the
 reports  of  certain  sotrrnatiogal  experts  and
 those  experts  whe  were  directly  connected
 with  it  and  whose  services  were  commisioned
 by  the  Goverament  of  India.  I  want  tw  know
 why  the  Minister  has  chosen  to  quote  oxtene
 tively  from  Man  Singh's  reports,  and  not  from
 Dr.  Haosen's  report,  But  there  are  reports
 of  Dr.  Hansen,  Dr.  Dronkard  and  aloo  by
 Dr.  Jogickar  and  also  there  is  the  report  of
 Mr.  A,  G.  Mitra,  Chairman  of  the  Technical
 Comniittee  of  Parakka.  What  about  shat  ?
 I  wanted  te  use  a  strong  word  but  I  want  to
 desist  From  doing  that,

 Ina  way  bo  hu  gives  an  imprenion fa
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 this  House  as  if  there  ar¢  two  opinions,  two
 schools  of  thought  ebout  determining  the
 ‘Quantum  of  the  discharge  of  Ganga  water
 into  the  proposed  feeder  canal  for  the  river
 Hooghly.  He  has  said  that  the  Poona  Institute
 had  conducted  experiments,  Also  the  Hydro-
 logical  Institute  of  the  Port  Commissioners  of
 Calcutta  bas  also  conducted  another  set  of
 experiments,  f  have  no  time  to  go  into  them.
 Ido  not  know  what  is  the  contradiction.
 The  Poona  Institute  has  conducted  experi-
 ments  but  they  have  not  come  to  any  con
 clusion.  It  is  wrong  to  say  that  there  are  two
 schools  of  thought  in  determining  the  quantum
 of  Ganga  water  that  will  be  discharged  into
 the  propowed  feeder  canal.

 The  international  experts  whose  sctvices
 were  commistioned  for  this  purpose  have
 also  submitted  thrir  report.  Instead  of  making
 such  a  long  statement,  it  would  have  been
 better  if  the  Minister  would  have  come
 straightaway  to  the  last  page  and  tell  us
 what  actually  he  wanted  to  do

 One  more  submuason  I  want  to  make.
 Before  coming  to  that  I  want  to  draw  your
 alteatwn  to  one  thing  Aa  tunpremon  u
 berg  sutreptiuously  tried  te  be  created  as  if
 the  problem  of  the  Calcutta  port  a  the  pro-
 blem  of  the  State  of  West  Bengal.  No,  Sir,
 it  ow  not  a  problem  of  the  Sue.  If  you
 recollect,  Sar,  the  statement  of  Pandit
 Jawaharlal  Nehru  on  the  fioor  of  this  House,
 also  sad  that  the  task  of  the  preservation  of
 the  port  of  Calcutta  is  a  great  national  task.
 ।  ia  not  a  State  matter.  But  if  you  still  say
 so,  T  would  noc  call  tt  ‘antienational’,  but  I
 will  call  st  an  a-national  or  non-national
 poser.  The  Calcutta  port  a  almost  facing  the
 death  pangs  and  its  national  imuc.  Why

 ita  navonal  auc  ?  Calcutta  port  was  the
 heat  port  antong  the  major  ports  of  India
 wien  India  became  free,  Now,  in  handing
 tiaftic,  the  position  of  Calcutes  port  is  rele-
 gated  to  the  fourth  position.  Sir,  out  of  365
 days,  ships  of  ‘26%.  draft  cannot  center  for
 more  than  68  days.  For  the  last I0  years,
 every  year  Ra,  %  crores  is  spent  for  dredging
 purpose,  foe  filing  up  the  gaps  of  the  deficit
 budget  of  de  Caloutta  Port  and  for  paying
 the  capital  invested  for  Farakka  Barrage
 Prusct,  Problem  facing  Calcutta  Port  is  a
 national  problem.  It  is  sulla  national  port.
 It  stil!  handles  45%  of  our  exports  and  3i%
 of  our  imports.  If  earus  onechied  of  our
 foreign  exchange,  Ty  hades  the  macithue
 trafhe  of  whole  of  Reatemn  Sadie,  anenely  of
 Topura,  Nagaland,  Asam,  Asunachal
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 Pradesh,  Bihar,  Orisa,  Bastern  UP,  and
 West  Bengal.  It  also  handles  the  maritime
 traffic  of  Nepal,  Bhutan  and  Sikkim,  There-
 fore,  Sir,  can  it  be  called  a  State  problem  ?
 Calcutta  port  is  some’  kind  of  an  ‘Economic
 Grid’?  for  sustaining  the  economy  of  the
 eastern  region  of  our  country.

 We  should  look  at  it  from  a  national
 perspective.  85  per  cent  of  the  workers  in  the
 Calcutta  port  are  geographically.speaking,
 coming  from  the  other  States,  On  both  sides
 of  the  Hooghly,  we  find  that  the  industries  are
 owned  by  men  who  are  geugraphically  from
 the  other  States,  not  belonging  to  West
 Bengal  only.  Therefore,  it  is  a  national
 problem.  It  is  not  a  State  problem.

 Sir,  it  is  4  seven-page  statement  that  the
 hon.  Minister  has  given.  It  will  take  some
 time  for  me  to  elaborate my  points.  I  now
 come  to  the  question.  For  five  years,  what
 will  be  done  ?  40,000  cusecs  of  water  will
 be  discharged  to  the  feeder  canal  during  all  the
 months.  Then  for  2  years  variable  quantums
 of  water  will  the  given.  Then,  after  that,
 there  will  be  a  prototype  atudy  regarding  the
 nature  of  the  vagaries  suod  bars  and  sand
 prism  in  the  bed  of  the  Hooghly.  There  is  to
 be  a  prototype  study  like  this.  In  the  first
 instance,  you  say;  40,000  cusccs  of  water  will
 be  given.  Then  you  say,  variable  quantum
 of  water  will  be  given  for  2  years.  May  I
 know  under  what  reasoning  you  have  come
 to  this  conclusion  ?  How  do  you  come  to  the
 eonclusion  that  it  will  be  variable  ?  It  is
 stated  that  a  prototype  study  of  the  move-
 ment  of  sand  in  the  bed  of  the  Hooghly
 estuary  will  be  made  on  the  basia  of  the
 finding  of  the  hydniulic  study.  Now,  how
 can  you  determine  as  to  what  will  be  the
 necenary  quantum  of  Ganga  water  ?  How
 would  you  know  what  its  effect  would  be  ?
 What  is  the  basis  on  which  you  can  determine
 all  these  things  ?  How  can  you  say,  this
 40,000  cusecs  will  be  for  five  years  aad  then

 variable  quantum  for  two  years  ?  How  can
 you  make  the  quantity  variable  ?  Wha:  is  the
 basis for  these  things?  What  ie  the  data ?
 What  is  the  statistics  ?

 हड  by  stated  that  it  will  take  0  ycars  for  a
 prototype  study  of  the  movement  of  the  sands

 of  the  bed  and  the  vagarice of  the  Hooghly
 tiver.  Without  having  some  data  or  some
 gatinticns  how  can  you  come  to  any  such
 conclusion  ?

 We  know  so  many  schemes  about  the
 wu  of  the  sutface  water  ia  the  Upper  है.
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 getic  Region.  Is  it  not  a  fact  that  the  G,  ss.
 I.  bas  made  some  claborate  hydrological
 atudy  of  this  region  ?  Have  they  not  pointed
 out  Certain  things  regarding  the  uve  of  the
 under-ground  water  in  the  northern  region  ?
 Drd  they  not  say  that  the  overase  of  the
 surface  water  may  to  the  massive  alkali
 infestation  asin  the  Thar  region  of  Pakistan,
 ai  also  already  manifest  in  Etawah  and  in
 the  Upper  Gangetic  region  ?  Will  not  overuse
 of  this  surface  water  make  alkali  infestation
 possible  and  make  large  arcas  of  cultivabie
 fand  m  the  upper  regions  ummable  ?  Why
 do  you  not  make  use  of  the  hydrological
 data?  Why  do  you  use  the  surface  water,
 when  under-ground  water  can  be  used  by
 means  of  tube-wells,  and  open  wells  system  ?
 If  this  is  done,  there  will  be  two  things  which
 will  happen.  Firstly,  it  can  protect  the  area
 from  the  posuble  massive  alkal:  infestation  of
 cultwvable  land.  S-condly,  it  will  beip  to
 conserve  the  Ganga  water  for  keeping  the
 flow  between  Allahabad  and  Patna  and  also
 for  discharge  of  Ganga  water  for  the  Parakka
 feeder  canal.

 Now,  J  shall  conclude  by  putting  a  few

 pointed  questions.  I  want  to  know  from  the
 hon.  Minister  (a)  whether  40,000  cuses  of
 water  will  be  ensured  for  ten  years  by  which
 tume  the  prototype  studses  on  the  effect  of  such
 water  discharge  will  be  completed  and  the
 findings  assessed  and  the  statistics  asseased  for
 fresh  determination  of  quantum  of  water  (b)
 whether  a  high-powerrd  agency  will  be
 darmed  to  ensure  discharge  of  40,000  cusecs  of
 water  throughout  the  year  as  indicated  by
 the  hon  Minister,  (c)  whether  a  seentfic
 study  will  be  made  about  the  possibility  of  using
 underground  water  or  ground  waters  since  a
 study  was  made  by  the  Geological  Survey  of
 India  to  ind  out  alternative  sources  of  water
 for  angatron  purposes  and  ala  to  save  the
 Upper  Gangetic  region  from  alkal:  infesta-
 tion  and  thus  conserve  the  water  ultimately
 for  flusting  out  the  lower  region  of  the
 Hooghly,  and  whether  a  task  cell  will  be  act
 up  to  tackle  all  the  problems  hke  the  deficuenry
 in  the  earth  excavation  cquipment  of  the
 barrage  and  also  the  dilatory  tactics  of  the
 feeder  canal  contractor  as  also  the  labour
 trouble  there?  The  timeschedule  for  the
 completion  was  1970,  but  I  fear  that  it  may
 not  be  completed  even  by  1973,  because  it
 wit  be  humanly  unpomible  to  excavate
 85  crores  c.ft  of  earth  at  the  rate  of  I8  crores
 c.ft.  per  year  ;  because  of  the  deficiency  in
 equipment,  the  contractor  shall  aot  be  able  to
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 do  more  than  2  crores  c  ft.  per  year.  There+
 fore,  canal  work  may  not  be  completed  before
 1975,  unless  Government  take  it  up  seriously
 and  form  a  separate  cel]  and  tackle  the  whole
 problem  ou  an  emergency  basis.

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (DR  K.  L  RAO):  I  would
 like  to  subsnit  that  most  of  the  points  that
 the  hon  Member  has  mentioned  were  all
 considered  very  carefully.  I  would  like  to
 submit  that  the  statement  contains  a  yery
 clear  indicatinn  of  the  water  that  will  be  let
 down  and  the  period  for  which  it  will  be  let
 down  IT  am  very  pretty  certain  that  the
 experiment  that  we  arc  going  to  do  will
 leave  us  very  valuable  lessons  Government
 have  assured  the  Houw  in  the  last  para  of
 the  statement  that  the  preservation  of  the
 port  of  Calcutta  w  the  major  objectve  of  the
 Government  of  India,  and  they  will  do  all  in
 thear  power  to  save  this  port  which  4a  very
 vatuable  one  and  which  is  ong  of  che  upmost
 ports  of  our  country  |  iid  not  follow  the
 other  points  that  the  han  Member  made,
 But  im  regard  ta  ground  water,  T  would  like
 to  submit  that  we  kanw  that  the  Ganga  basta
 hax  got  the  bet  underground  water  in  the
 whole  world,  and  we  are  exploiting  it  fully
 Already,  there  are  15,000,  tabe-wells  and  we
 shall  have  to  expat  more  and  =  more  tins
 ground  watee  The  one  of  the  aleernatives
 that  we  are  thinking  For,  after  all,  the  whole
 trouble  is  ia  the  lean  months  when  the  dis
 charge  of  water  is  very  little  and  it  is  nat  very
 much  compared  with  the  water  that  the  river
 carries,  which  would  be  400  muthan  acre-feet;
 so,  all  this  trouble  it  due  to  abuut  2  aihon
 acre-fert.  Therefore,  we  are  already  Gunking

 of  vanous  alternatives  One  of  the  altermatves
 being  thought  of  is  the  explonation  of  grauad
 water  in  the  Ganyetie  bamn

 Then,  the  hon.  Member  has  sand  that  it
 cannot  be  completed  by  979  but  it  will  be
 completed  only  by  1973,  Ido  not  know  an
 what  bams  br  has  sad  a.  Contracton  and
 department  together  are  doing  about  8  craces
 c.f.  every  year.  The  balance  of  work  bs
 about  26  ाफाध  c.ft  What  actually  happened
 in  the  past  was  this.  The  statement  contain
 very  clearly  the  teasone  for  the  delay  that  bas
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 have  the  full  workisig  ecasoti  and  we.  expect
 over  20  crores  ¢.ft.  to  be  cleared  in  the  work,
 ing  season,  and:  after:  the  working  season  is
 over,  another  6-crores  c.ft.  so.  that  the  whole
 canal  will  he  completed.  We  hope  that.  unless
 something  adverse  occurs,  it  will  be  possible
 to  complete  it,  We.  have  gone  over  this
 matter  very  carefully,  namely  the  question  of
 trying  to  complete  it,  and  we  hope  that  it
 will  be  possible  to  complete  it  by  Decem-
 ber,  3973  and  we  could  let  down  in  the
 feeder  canal  carly  in  1974,

 SHRI  SAMAR  GUHA:  My  other  ques-
 tions  have  not  bren  answered.  Hon’ble  Minis-
 ter  has  not  indicated  how  40,000  cusecs  of
 water  will  be  ensured  for  ten  years,  because
 he  has  said  that  it  would  take  ten  years  to
 make  the  prototype  studies  and  then  the
 pasition  would  be  re-examined.

 DR.  K.  L.  RAO:  I  have  already  ex.
 plained  very  clearly  ia  the  statement  that  the
 period  is  not  ten  years,  but  seven  years.  to
 the  first  five  years  we  will  let  down  about
 40,000  cusecs.

 SHRI  SAMAR  GUHA:  Teo  years  is
 for  making  a  study  and  fresh  determination  of
 the  quantum  of  water  that  will  be  discharged.

 DR.  है.  L.  KAOQs  We  thought  seven
 years  would  be  sufficient.  In  five  yeats,  we
 will  be  able  to  know  the  effect  of  it,  There
 are  both  adverse  effects  and  also  favourable
 effects,  It  is  not  as  if  we  are  ining  down
 4,000  cuseca  in  the  entire  seven  year  period.
 We  have  a  lot  of  training  work  to  do.  We
 are  going  to  do  the  experiment  iq  seven  years.
 By  that  time  we.  will  have  a  sufficient  indica-
 Gon  asta  what  should  be  done.

 T  have  pubmittid  already  that  the  preserva-
 tion  of  the  Calcutta  port  is  a  most  important
 objective  of  Government.  They  will  ensure
 that  thie  will  be  achieved.

 SHRI  BK.  DASCHOWDHURY  (Gooch-
 Behar)-y  Tn  the  course  of  his  long.  statement
 in  reply  to  the  call  attention,  the  hon.  Minis
 ter  has,  {  owt  say  at  the  outect,  in  paragraph
 1  given  us  te  extent  temporaty
 relict,  which  will  give  partial  relief  to  the
 People  of  Bengal,  witt  help  ia  the  preserva.
 tion  of  the.  Calowtte,  Part  and  will  also  help  to
 'O  preserve  the.  whole  national  intercst..  Por
 this,  thaoks  are  dae.te  the.  timely  intervention
 of  our  respected  Kader,  the.  Prime  Minister,
 and  also  the  able  Jendership  of  the  Chief
 Minister.  of  West:  Bengal  who  in  future  yours

 galled  Bhagirath  of  modern
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 Bengal.  Unfortunately,  the  hon,  Minister  bas
 faited  to  mention  in  his  statement  the  discus
 sions  he  has  bad  with  the  Chief  Minister  of
 West  Bengal  along  with  his  Gabinet  cofleague,
 the  Minister.  of  Irrigation  of  West  Bengal,
 aod  also  with  the  Prime  Minister.  The  im-
 pression  bas  been  created  that  he  scems  to  be  20
 much  sympathetic  to  the  cause  of  Bengal  and
 eastern  India  and  also  the  Calcutta  Port,  But
 in  giving  out  this  impression,  the  hon.  Minis-
 ter  has  drafted  the  statement  in  such  a  way
 that  it  is  nothing  but  au  attempt  to  hoodwink
 the  people.  If  I  were  to  go  into  details,  it
 would  take  a  long  time  and  I  would  not  be  in
 a  position  to  conclude  within  the  short  span
 of  time  available  to  me.

 The  hon.  Minister  has  referred  to  the  Man
 Singh  Committee  Report  of  1952.  He  has
 also  quoted  from  it.  May  I  ask  simultancously
 this  question.  Even  after  the  1952  recom
 mendations  of  the  Man  Singh  Committer,  was
 not  the  project  for  the  preservation  of

 ‘aleutta  Port  discussed  and  financial  sanction
 accorded  to  it?  That  being  so,  is  this
 reference  not  a  device  to  huedwink  the  whole
 country,  particularly  the  people  of  Bengal  and
 eatiern  India?

 1a  brs.

 Secondly,  the  bon.  Miaister  has  failed  in
 his  duty  by  presenting  a  twisted  version  of
 what  the  Planning  Commission  has  remarked
 that  even  in  spite  of  the  full  suspension  of
 withdrawals  during  the  lean  period,  the  pro-
 ject  is  very  sound  and  is  accepted  az  necessary.
 To  put  the  matter  straight,  is  it  not  a  fact
 that  even  after  this  clarification  by  the  Plann-
 ing  Commission  or  whatever  it  is,  this  Parlia-
 ment  gave  sanction  in  1962  for  the  total
 project  with  the  idea  that  there  must  be  a
 discharge  to  the  extent  of  40,000  cusecs
 throughout  the  year?  To  put  it  shortly,  I
 would  simply  refer  to  the  Estimates  Commit-
 ह  repart  presented  in  April  1970  where  it
 is  stated  in  para  I.  2:

 “The  project  after  completion  will
 enable.  the  diversion  of  40,000  cubic
 feet  per.  second  of  water  from  the
 Ganga  to  the  Bhagirathi.  This,  with
 the  normal  discharges  going  down  the

 Bhagirathi  when  the  level  of  Ganga  is
 “high,  will  set  tight  the  hydraulic

 halance  of  the  boresin  the  Houghly
 and.  check  the  threat  posed  to  the

 ports.  ee

 Yn  the  actlon-taken-report  submitted  by  the

 tninigiry  leiden  the  Table  of  the  House  ia
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 July  i97i,  nothing  has  been  challenged,  I
 mean  the  observations  referred  to  by  the  hon.
 Members  of  the  Estimates  Committee,  nothing
 has  been  challenged.  Here  we  find  the  hon.
 Minister  has  been  quoting  certain  conditions
 here  and  there  which  give  the  impression  that
 20,000  cuseca  will  be  enough  or  may  be  90,
 In  his  statement  he  also  said  in  para  0  of  the
 statement;  a  technical  committee  will  go
 through  the  model  study  and  on  the  basis  of
 the  report  only  it  is  to  be  found  ont  what  is
 the  required  quantum  of  the  discharge  of
 water  to  rejuvenate  and  resuscitate  the  Cal-
 cutta  port.  I  also  ask  my  third  question.
 There  have  been  a  number  of  Committees  and
 commusnons  ?  and  some  were  invited  even
 by  Dr.  K.  L,  Rao  aad  they  said  that  at
 had  been  decided  that  nothing  less  than
 40,000  cusecs  of  water  would  be  required  to
 rejuvenate  and  resuscitate  Calcutta  port,  to
 make  it  alive  It  was  contained  in  the  expert
 committee  report  of  Dr.  Hensen  who  put  his
 signature  and  seal  in  May  1957,  My  fourth
 question  :  will  the  Minuter  be  good  enough
 to  put  down  inthe  Lok  Sabha  the  entire
 report  of  Dr.  Hensen  which  be  submitted  to
 the  ministry  concerned  along  with  the  experts
 Dr.  Dronkard  and  Dr,  Joglekar,  expert  on
 river  research  acheme  in  Poona  and  chairman
 of  the  special  cell  io  the  Farakka  project.
 A.  C.  Mutter  ?  If  all  these  things  are  lard  on
 the  Table,  the  whole  situation  would  have
 been  cleared

 He  brought  forth  argument  to  give  the
 impression  that  20,000  cusecs  of  water  would
 be  enough  because  certain  projects  taken  up
 in  the  upper  reaches  of  the  Ganga  ought  to
 be  implemented  and  the  programme,  as  it  has
 been,  sanctioned  Mention  has  been  made
 of  Gandak,  Kos  and  Sarda  projects.  Wil]  the
 hon.  Minster  clarify  whether  the  Kosi  project,
 Gandak  project  that  were  sancuoned  prior  to
 4960  ?  Was  itnot  sanctioned  later  on?  Will  the
 hon.  Minister  lay  down  a  white  paper  giving
 sil  these  projects,  major  and  minor,  34  major
 asd  370  wninor;  these  have  been  sanctioned
 even  against  the  vehement  oppontiunof  the
 State  Government  of  West  Bengal,  whether  it  is
 a  fact  or  not?  Not  only  this  I  have  every  regard
 for  the  hon,  Minister.  I  have  beard  ;  I  would
 wish  the  hon,  Ministe:  to  clarify  this  point.
 Even  when  Dr.  Hensen  submitted  a  report
 that  nothing  less  than  40,000  cusecs  would
 be  required  for  the  preservation  of  the  Cial-
 catta  port,  I  am  told  that  Dr,  Hensen,  a
 hydraulic  expert,  a  German  expert  who  was
 invited  to  go  through  all  the  model  studics,
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 waa  asked  :  could  you  not  bring  it  down  to
 20,000  cusecs  ?  As  a  result  Dr,  Hensen  was
 so  much  agitated,  he  felt  very  mach  insulted
 What  followed  ?  Dr.  Hensen  refused  to  accept

 a  lunch  arranged  in  his  honour.  He  replied
 in  a  country  where  scientist's  views  are  being
 dishonoured  in  such  a  way  for  political  mano-
 uvres  action  it  is  better  not  to  have  lunch,
 There  is  an  imprewion.  I  do  not  know  whe-
 ther  ht  is  true  or  not.  It  is  better  to  clarify.
 I  know  the  details  which  sort  of  hinch  was
 arranged.  It  is  true  that  dredging  bas  been

 going  on  increasing  from  75  lakhs  a  year  to  7.5
 crores.  Ten  times.  It  is  true  that  the  sanc-
 toned  amount  for  Farakka  Barrage  has  gone-
 up  by  180  per  cent,  as  referred  to  by  the  Esti-
 mates  Committce,  from  Rs.  56  crores  to
 Rs.  56  crores.  As  a  result,  what  happened  ?
 The  high  tidal  bore  which  was  norm  lly  before
 947  to  the  extent  of  2  to  3  feet,  has  got  so
 strengthened  and  so  voluminous  that  it  rises
 up  to  6  or  7  feet  and  it  carries  with  t  inflow
 of  watcr,  but  it  esanot  ocutfow  because  the
 pressure  tn  Huoghly  ws  not  very  such.  As  days
 go  by,  st  formation  is  going  up  and  up  It
 is  feared  that  even  after  this  model  test,  after
 3979  or  1989,  the  cusecy  of  Ganga  water  that
 would  be  required  ta  be  ducharged  would  be
 much  more  than  40,000.

 In  conclusion,  I  want  to  know  along  with
 these  six  questions—they  are  short  questions  ~
 will  be  make  a  probibition  order  restricung
 hence  forward  that  there  should  be  no  project
 with  any  pscudonym--people  do  not  even
 understand  the  names  of  the  proyrcts  7  there
 are  such  a  large  qumber  of  them,  more  than
 200,  big  and  small  prujects  ~a0  such  schermes
 will  be  approved  by  the  Central  Water  and
 Power  Cocamission  unless  it  has  been  const:
 dered  by  this  technical  comantter,  under  acc-
 tion  I0  of  this  seport.  Will  be  also  consider,
 a3  pointed  out  by  this  Comission,  the  upper
 reaches  of  Ganga  river  where  the  ground
 waters  are  evailable  in  sufficient  quaatitiecs,
 because  of  which  certain  lands  are  nit  being
 fit  for  cultivation  because  of  their  marshy
 nature  and  will  he  consider  taking  these
 resources  from  the  ground  water?  All  ther
 things will  ond  the  matter.  He  should  look

 into  the  fact  that  Caloutta  Port  is  not  for
 West  Bengal  alone  but  it  is  in  the  national

 interest.  With  that  end  in  view,  he  should
 not  misguide  the  whole  nation.

 DR.  K.  L,  RAO:  Most  of  the  points
 raived  have  been  covered  hy  the  statement  I
 have  made  and I  request  the  hon.  meniber
 to  read  the  statement  more  carefully.  I  do
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 not  want  to  enter  into  any  controversy  because
 Tam  very  happy  that  we  have  had  a  very
 waeiul  discussion  with  the  Chief  Minister  of
 ती  Bengal  and  Icrigation  Minister  over  the
 week-end.  We  spent  a  considerable  number
 of  hours  over  this  difficult  problem.  I  am
 sorty  the  hon.  member  has  attributed  motives
 that  I  claim  originality  for  thin,  I  do  not
 add  their  names  because  I  have  not  taken
 their  signatures.  It  is  also  not  fair  to  take
 their  sigoatures.  In  fact,  he  did  not  authorise
 me  not  did  I  ask  for  it.  In  the  absence  of  the
 signature,  I  could  not  refer  to  it.

 The  hon.  member  seems  to  know  more
 about  the  lunch  engagement  of  Dr.  Hensen.
 It  was  a  private  lunch  in  my  houw,  not  a
 public  lunch  Dr.  Hensen  not  only  came  to
 the  Tunch  but  brought  a  beautiful  set  of
 flowers.  This  is  all  due  to  some  cock  and  bull
 story  given  by  some  engineers  who  have  been
 dismissed.

 SHRI  B.  K,  DASCHOWDHURY  ;  Prana
 focte  it  seems  there  are  certain  stories  about
 it.

 DR.  K.  L.  RAO:  There  arc  always  low
 of  stories  io  Calcutta.

 SHRI  SAMAR  GUHA:  [  agrongly  pro-
 test  against  this  objectionable  remark  The
 question  28  whether  the  points  raieed  by  these
 roginners  merit  attentlon  or  not.  They  are
 not  in  this  House  to  defend  themselves  and  I
 wrongly  protest  against  this  remark  that  they
 have  been  given  by  dismissed  enginceras.

 DR,  K.L.  RAO:  I  said  it  because  it
 was  @  wrong  statement  made  by  the  hon.
 member.  It  was  @  private  lunch,  not  at
 Ashoka  Hotel  or  anywhere  cle  ;  it  was  in  my
 own  hose.  T  jnvited  Dr.  Hensen  because  he
 was  known  to  me  for  years.  I  knew  him  long
 before  he  came  for  the  Calcutta  port.  [  had
 been  to  Hanover  many  years  before.  When
 he  came  here,  I  natarally  invited  him  for  a
 hinck.  He  came,  as  said,  with  a  lot  of  beau-
 tful  flowers.  In  fact  I  even  said  “Why  do
 yo  bring  ao  many  flower”.

 SHRI  B,  K,  DASCHOWDHURY  :  Is  it
 a  fact  that  Dr.  Hensen  did  not  take  even  a
 cup  of  water  ?  awh  (dederreptions)

 DR  OK.  &  RAO?  The  hoa.  Member
 ड पाम  to  have  been  at  that  thine....  (deter
 tions).  It  t&  very  unfortunate  these  things
 ould  have  been  brought  out.

 But  the  gqnede  imgsiontent  tilag  ts  this,
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 Neither  Dr.  Hensen,  nor  Dronker  was  invited
 for  the  second  time  by  us.  Dr.  Hensen  came
 at  the  invitation  of  the  Port  Commissioners,

 as  also  Dr.  Dronker wag  not  called  for  this
 project,  He  was  asked  for  the  outer  harbour,
 for  the  Haldia  project.  The  Port  Commis
 sioners  seom  to  have  asked  him  this  question.
 They  have  given  some  information  that  we
 have  got.  We  have  got  two  pages,  not  signed
 pages,  wherein  they  say  that  his  opinion  was
 asked  for  and  “we  agree  with  that”.  Dr.
 Hensen's  first  report  very  categorically  states
 of  20,000  cusecs  .  (interruptions)

 SHRI  SAMAR  GUHA :  It  is  not  correct

 MR.  SPEAKER:  He  is  speaking  with
 out  my  permission.  If  he  continucs  like  that,
 nothing  will  go  on  record.  I  do  not  kaow
 how  to  deal  with  this  gentlemen.  He  must
 maintain  certain  discipline.  He  cannot  get
 up  any  time  he  wants.

 DR.  K.  L.  RAO:  I  want  to  avoid  any
 controversy.  I  do  not  want  to  say  anything
 further  except  to  say  on  the  ircigation  projects
 in  the  upper  basin  area  that  the  area  that  is
 irrigated  in  the  Ganga  Basin  consisting  of
 several  States  is  hardly  24  per  cent  in  spite  of
 the  fact  they  have  got  the  best  water  resour-
 ces,  That  is  why  we  said  the  up-stream
 irrigation  projects  will  be  safeguarded.  [hat
 is  what  ihe  statement  says,

 SHRI  B  K,  DASCHOWDHURY  :  Is  it
 a  fact  that  there  are  34  major  irrigation...

 MR.  SPEAKER  :  All  of  you  are  beating
 each  other  in  one  thing,  in)  making  theee
 Interruptions,  Already  we  are  very  late  and
 behind  the  schedule.

 SHRI  B.  K.  DASCHOWDHURY  :  The
 West  Bengal  Government  protested  becawe
 these  projects  will  hamper  the  progres  of  the
 Parakka  barrage  project  and  the  improvement
 of  the  Calcutta  port.  Is  it  a  fact  that  k
 major  and  !70  minor  irrigation  projects  were
 sanctioned  even  in  the  teeth  of  thr  opposition
 of  the  West  Bengal  Government  without
 consulting  the  Ganga  Brahmaputra  Flood
 Control  Commission  ?

 MR.  SPEAKER:  I  think  he  has  made
 it  very  clear.

 DR.  K.  L.  RAO:  The  itrigation  poten.
 tial  so  far  developed  in  the  up-stream  area  is
 very  lette.  But  the  sanction  of  a  large  number

 of  projects there  dors  not  even  in  the  least
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 effect  Farakka,  I  have  made  this  very  clear
 in  the  statement,

 If  the  Ramganga  project  is  taken  up,  it
 docs  not  contribute  at  all  in  any  way  for  the
 two  lean  months.  The  only  concerned  rivera
 are  Gagra,  Gandak  and  Kosi.  Everything  is
 contained  in  that  statement.

 DR.  RANEN  SEN  (Barasat)  ¢  On  the  3ist
 of  March  this  year  Dr.  Rao  placed  a  state-
 ment  on  the  Table  of  both  Houses,  the  con-
 tents  of  which  we  find  on  page  3  of  the  state-
 ment.  Here  he  has  stated  in  short  that  it
 is  neither  desirable,  nor  possible,  to  give  more
 than  20,000  cusecs  of  water  for  the  river
 Bhagirathi.  Today  he  makes  the  statement
 we  saw  also  in  the  newspapers  his  agreement
 with  Shri  Siddhartha  Shankar  Ray—that
 40,000  cusecs  will  be  available  throughout  the
 year  for  the  river  Bhagirathi.  Ido  not  know
 whether  he  is  a  magician  or  not.  When  he
 made  the  statement  that  20,000  cusecs  will  be
 needed  and  will  be  supplied,  and  not  more
 than  that,  he  knew  the  opinions  of  Dr.  Hensen
 Dr.  Dronkhurst,  Dr.  Jogickar  of  Khadakvasla
 Institute  and  Shri  A.  C.  Mitra  of  Uttar
 Pradesh.  Still  he  made  that  statement.  By
 making  that  statement,  one  purpose  was
 served.  I  do  not  know  whether  he  deliberately
 did  it  or  not.  Bengal  was  pitted  against
 Bihar;  U.  P.  was  pitted  against  Bengal.
 There  was  no  trouble  between  Bengal  and
 Bihar,  no  trouble  between  Bengal  and  U.  ह.
 We  are  peaceful  citizens  living  as  good
 neighbours.  Only  when  he  made  that  state-
 ment,  all  these  questions  cropped  up  in  Bengal,
 Bibar  and  U.P.  He  is  responsible  for  that.
 He  made  a  very  serious  statement.

 Not  only  that.  Even  before  that,  on  the
 26th  June,  he  made  a  statement  in  the
 Galcutta  Raj  Bhavan  he  found  no  other  place
 to  make  a  statement—which  will  be  offending
 to  the  feelings  of  the  people  of  Calcutta,  It  is
 the  same  statement  that  not  more  than  20,000
 cusecs  of  water  will  be  available.

 Now,  in  this  statement,  he  says  it  will  be
 available  for  seven  years.  Before  stating  that
 in  the  statement,  he  also  dug  up,  as  pointed
 out  by  many  hon.  Members,  the  Man  Singh
 Gommittee  Report  of  1952.  After  all  these
 things,  a  very  well-known  Engineer,  well-known
 to  Dr.  Rao,  Mr.  Devesh  Mukerjec,  made  a
 Statement  in  the  press  that  nowhere,  when  he
 was  the  General  Manager  of  the  Farakka
 Batrage,  there  was  any  mention  of  any  diffe.
 rende  of  opinion,  He  is  thé  persoit  who  was  ०400०
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 Ned  by  Dr.  Reo  himeclf as  one  of  the  foremost
 river  Engineers  that  India  has  produced.  He
 said  that  nobody  keew  about  this  thing,  thers
 was  no  scrious  difference  of  apinion.  Today,
 ia  this  statement,  the  kon.  Minister  mentions
 about  the  Man  Singh  Committee  Report,
 ¥  do  not  kaow  who  was  Mr.  Man  Singh.  I
 do  not  want  to  make  a  long  statement.

 I  simply  say  that  this  whole  thing,  his
 statement,  is  shrouded  in  mystery.  In  May
 and  June,  he  made  a  statement  that  no  more
 than  20,000  cusecs  of  water  will  be  available.
 Now,  in  the  middle  of  August,  he  makes  a
 statement  that  it  is  available  for  seven  years
 and  then  certain  studies  will  be  made.

 I  want  to  know  which  statement  is  correct,
 today’s  statement  or  the  statement  that  he
 made  in  this  House  on  the  3)st  May  this  year.
 Therefore,  as  I  said,  the  whole  thing  is
 shrouded  in  mystery.  I  am  afrard,  this  will
 lead  Bengalis-Biharis  fighting  for  water  as  has
 been  the  case  with  Narmada  water  and
 Cauvery  water.  |  want  to  know  specifically
 categorically  from  the  hon.  Minister  whether
 the  formula  that  he  had  given  carler  in  this
 House  which  is  embodied  in  the  statement  on
 p.  3,  has  been  given  up  at  least  for  the
 coming  seven  years.

 Secondly,  I  want  to  know  the  reason  why
 the  construction  of  this  feeder  canal  has  been
 delayed.  In  January,  i968,  Dr.  Rao  will
 recollect  that  there  was  a  Consultative  Com-
 mittee  meeting  where  he  invited  many  of  us.
 I  was  also  there.  The  feeder  canal  was  being
 dug  in  those  days.  Now  he  speaks  of  the
 labour  trouble.  The  labour  trouble  was  much
 more  in  Farakka  Barrage  than  in  the  case  of
 the  feeder  canal.  Why  was  it  not  completed
 by  i97L?  According  to  him,  it  is  to  be
 completed  by  1973,  Where  is  the  guarantee  ?
 This  delay  in  the  construction  of  feeder
 canal,  according  to  the  Farakka  Barrage
 authorities,  is  causing  a  loss  of  Rs.  6  crores
 every  year  as  interest  charges.  Who  is  gaing
 to  pay  ?  It  is  the  public  Exchequer,  Why
 should  the  public  pay?  So,  I  want  s
 guarantee  from  him.  It  is  not  simply  saying,
 मू  do  not  find  any  reason  why  it  should  not
 be  completed.”  Can  he  give  us  a  guarantee
 in  this  House  today  that  by  the  end  of  1973,
 the  feeder  ¢anal  will  be  cbaatructed  and  that,
 if  for  that  कृति  ary  other  agency  is  to
 be  set  up  or  brought  in,  that  will  be  done  ?

 Thirdly,  I  want  to  know  about  this  investiga.
 tion  in  the  whole  Parakin  Barrage  stheme  that
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 Mr.  Samar  Gwha  raised  to  which  Dr.  Rao
 hes  not  answered.  By  whom  was  the  investiga.
 tion  done  and  how  the  investigation  will  be

 after  seven  years  or  after  five  years  ?
 this  is  in  the  statement.  How  will  the

 elements  who  are  interested  in  the
 t  of  the  Calcutta  Port  be  taken

 into  confidence  ?  What  will  be  the  machinery
 to  do  that  ?  These  are  the  three  questions.

 DR.  K.  L.  RAO:  I  did  not  want  to
 make  any  statement  in  the  last  session.
 What  happened  was  that  the  hon.  Speaker
 told  me  that  the  hon.  members  from  West
 Bengal  insisted  that  I  should  make  a  state-
 ment,  That  is  why  I  had  to  make  a
 statement,

 डर

 Farakka  project  is  a  sanctioned  project
 approved  in  960  by  the  Ministry  of  Shipping
 and  Transport  to  which  this  project  belongs.
 This  project  docs  not  belong  to  the  Ministry
 of  Irrigation  and  Power  ;  that  has  nothing  to
 do  with  it,  neither  with  the  power  aspect  nor
 with  the  irrigation  aspect.  This  is  the  project
 of  the  Ministry  of  Transport  and  Shipping.
 They  asked  us  to  do  the  works.  The  figure
 that  I  have  given  has  been  quoted  from  page
 56  of  the  sanctioned  project  report.  The  hon.
 Member  may  see  that.  I  have  no  authority  to
 change  it.  What  I  gave  was  exactly  the
 amount  laid  down  for  different  months  in  the
 sanctioned  project.

 A  lot  of  emotion  was  created.  The  Chief
 Minister  of  West  Bengal  wanted  to  discuss  this,
 We  had  a  lot  of  discusssions.  We  find  that,
 in  the  next  five  years,  it  will  be  possible  for
 us  to  allow  40,000  cusecs  of  water,  Everys
 thing  has  been  covered  in  the  statement.  We
 want  to  settle  this  controversy  by  field
 experiments.  The  controversy  about  40,000
 Cusecs  of  water  being  required  relates  to
 those  two  lean  months  ;  it  is  not  a  question
 of  ten  months.  Some  feel  that  20,000  cusecs
 af  water  will  do  for  those  two  months,  We
 have  yet  to  take  observation.  We  have  got  to
 take  observations  on  the  prototype  and  not
 on  the  models,  That  ia  why  we  have  said
 that  it  is  w  very  useful  and  scientific  investiga.
 tion,  The  hon.  Member  asked  who  will  do
 the  investigation.  That  has  also  been  given
 in  the  statement.  The  investigation  will  be
 done  by  the  Ministry  of  Shipping  and  Trane
 port  who  is  responsible  for  that.  They  will
 have  a  study  team,  The  study  team  will
 Consiat  of  the  Port  Commisdoners  of  Oaloutta
 Central  Water  and  Power  Research  Station,
 Khadakyesla,  West  Bengal  Government,  and
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 any  others  that  the  Ministry  of  Transport  and’
 Shipping  may  consider  necemary.  That  is
 why  they  have  said,  ‘etc.’.  The  investigation
 will  be  done  by  them.

 The  other  question  was  about  the  delay.
 i  am  susprised  the  hop.  Member  is  asking
 this  question.  It  is  one  of  the  moat  difficult
 projects  in  the  world.  The  canal’s  width  is
 far  greater  than  the  width  of  the  Suez  Canal  ;
 its  width  is  490  ft.  as  against  the  width  of  the
 Suez  Canal  of  200  ft.  It  has  got  so  many
 engineering  difficulties.  Moreover,  this  project
 was  started  in  1965,  The  canal  was  construc-
 ted  quite  remarkably.  We  are  going  to  do  it
 in  eight  years,  The  hon.  members  may
 recall  that  the  Rajasthan  Canal  has  been
 going  on  for  the  last  435  years  and  yet,  we
 are  no  where  near  completion,  This  project
 involves  a  large  amount  of  work.  (Interruption)
 The  reasons  for  the  delay  have  been  given.
 In  97]  there  were  heavy  floods.  The  whole
 area  was  flooded.  The  working  season  was
 little.  One  of  the  most  important  reasons  is
 labour  unrest  in  ‘1969.  The  hon.  Member
 referred  to  Mr,  Debesh  Mukherjee  who  was
 my  friend  though  he  differs  from  me  now.
 The  General  Manager  told  me~he  complained
 very  bitterly  about  this  unrest—,  ‘Dr.  Rao,  my
 driver  drives  the  car  at  a  speed  of  five  kilometres
 per  hour  ;  I  want  to  get  down  and  walk,  but
 he  does  not  allow  me  to  walk  ;  what  is  this
 trouble.  He  was  the  General  Manager  in
 I969.  I  did  not  want  to  quote  all  these
 things.  The  hon.  members  must  know  that
 I  have  the  privilege  of  being  associated  with
 this  project  for  long  ;  perhaps  nobody  else,
 no  other  engineer,  has  been  so  long  associated
 with  this  as  I  have  been.  I  have  been  associa+
 ted  right  from  the  beginning,  right  from  the
 fitst  step-when  it  was  investigated  and  what
 has  to  be  done  and  so  on,  as  early  as  1955,
 It  will  be  one  of  my  privileges  to  see  that  this
 project  functions  and  objectively  works  in  the
 way  we  wanted  it,  No  engineer  in  this  world
 would  say  that  once  the  project  is  designed
 and  constructed,  he  will  not  see  the  fruits
 thereof.  Therefore,  the  hon.  Members  are
 unnecessarily  attributing  motives.

 The  situation  is  difficult.  There  are  three
 possibilities,  It  is  all  given  in  the  report.
 Also  I  want  to  tell  the  hon.  Mombers  that  the

 of  the  country  do  not  lic  in  putting
 coo  ale Si  against  other  or  one  project

 egtine  the  other.  We  are  not  intetested  in
 dhe  particular  project.  We  want  to  develop
 the  whole  country.  I  want  to  submis,  very
 clearly  that  we  want  ta  take  irrigation  patentlal
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 region  from  w%  as  carly  as  possibile,
 next  ten  years,  After  all,  the  problem  is

 not  hopeless.  It  is  of  an  intricate  nature,  we
 will  be  able  to  find a  solution.  We  will  be
 able  to  achieve  all  the  three  objectives  that
 have  been  mentioned  in  the  last  page  of  this
 statement,

 SHRI  B.  K.  DASCHOWDHURY  :  I  want
 #0  make  one  thing  clear.

 Nobody  desires  that  there  should  not
 be  any  development  projections.  All  the
 development  projections  should  be  there.

 eft  मारखर्डे  ब  (बौसी)  :  मान्मवर,

 यह  सर्वेविदित  है  कि  कलकला  बन्दरगाह  हमारे
 देदा  का  एक  बहुत  महत्वपूर्ण  स्थान  है।  इसके
 विकास  के  ऊपर  ही  हमारे  देश  के  पूर्वाल्यल  का

 विकास  भी  निर्भर  करता  है।  खास  कर  के

 कलकत्ता  में  उत्तर  प्रदेश  और  विहार  के  लाखों

 आदमी  काम  करते  हैं,  उसकी  जीविका  का  भी

 सम्बन्ध  कलकत्ता  के  विकास  पर  निर्मर  है  ।

 और  कलकत्ता  का  विकास  रुक  जायगा,

 अवरुद्ध  हो  जायगा  अगर  उसके  बम्दरगाह  पर

 उचित  मात्रा  से  पानी  नहीं  दिया  गया।  ऐसी
 स्थिति  में  मैं  वह  जानना  चाहता  हूं,  दो  तीन

 सवाल  के  रूप  में  कि  :

 l,  eat  इस  लेट  स्टेज  प्र  भी  पूर्वी
 पाकिस्तान  जो  पहले  था,  जो  अब  बांगला  देश

 बन  गया  है  उसकी  सरकार  की  ओर  से  भी

 इस  मसले  में  कोई  अड़चत  है,  किसी  प्रकार
 का  मतभेद  है  पानी  की  मात्रा  और  परिमाण  में,
 या  किसी  प्रकार  की  कोई  अड़चन  है  ?  यदि

 है,  तो  वह  क्या  है,  और  उसके  दूर  करने  के  लिग्रे
 सरकार  ने  क्या  उपाय  अब  तक  सोचा  है  या

 क्या  वहू  करने  जा  रही  है  ?

 2.  दूसरा  सवाल  यह  है  कि  इस  वक्तव्य

 में  यह  स्पष्ट  रूप  से  स्वीकार  किया  गया  है  कि
 खरीफ  की  फसल  के  लिग्रे  उत्तर  प्रदेश  और

 बिहार  में  किसी  अकार  की  पानी  की  कभी  नहीं
 पढ़ेगी,  अगंर  यह  फीड़र  कैमाल  बना  दीं  गयी

 तब  भी  ।  जब  यह  स्थिति  स्वीकार  कर  लो  गई
 तब  भी  इतनी देर  इस  चैनल  के  अनाने में  क्यों

 की  गयी?  केगल  लेबर  टूबन  की  जो  बात

 Fe  FE
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 कही  गयी  है  वही  है  या  और  कोई  कारन  है,
 या  रहा  है  ?  और  अगर  कोई  अन्य  कारण  रहा
 है  तो  कह  क्या  हैं  ?

 3.  अन्त  में  मैं  यह  जानना  भाहता  हूं
 तीसरे  सवाल  के  रूप  में  कि  जो  अब  तक  कौ

 गति  है,  या  जो  अब  तक  का  अनुभव  है,  और

 बावजूद  इसके  कि  माननीय  मन्त्री  जी  ने  बहुत
 बलपूर्वक  क्षब्दों  में  इस  बात  को  माता  है  कि

 ग्रह  उन  के  लिये  एक  प्राउड  की  चीज  है,  वहू
 बनेगी,  जिस  गति  से  अब  तक  रफ्तार  चली  है
 क्या  973  &  अन्त  तक  यह  चैनल  जरूर  बन

 जायेगो  इस  बात  का  विद्वास  स्पष्ट  शब्दों  में

 इस  सदन  को  देना  चाहते  हैं  ?

 ये  तीन  सवाल  है  इनका  मैं  जवाब  चाहूंगा।
 DR.  K.  L.  RAO  :  With  regard  to  Bangla

 Desh,  it  has  been  made  clear  in  the  statement
 that  the  legitimate  interests  of  Bangla  Desh
 will  be  taken  into  account  and  I  am  pretty
 certain  that  the  great  neighbouring  country
 of  Banga  Desh  and  ourselves  will  be  able  to
 sort  out  the  various  problems  connected  with
 this.

 With  regard  to  the  other  question,  about
 delay,  I  have  already  made  it  clear,
 IT  am  not  expecting  any  more  delay
 in  this  project.  There  may  be  delays  in  the
 completion,  by  one  or  two  months,  but  that
 is  nothing.  In  a  big  and  magnificent  project
 like  this,  the  like  of  which  has  not  been  done
 anywhere  else  in  the  world,  nature  plays  a
 large  part.  Nature  could  have  easily  obstruc-
 ted  us  more  but  we  are  prepared  for  many
 more  difficulties.  We  saved  Rs.  0  crores
 because  of  nature's  gift.  We  have  been  able
 to  do  the  work  in  about  8  years.  This  took
 us  from  963  ६०  1971,  that  is,  8  years.  We
 have  done  this  magnificent  work.  The  canal
 was  a  bit  late  when  we  started  because  we
 wete  engaged  in  the  difficult  job  of  the  bare
 rage  and  so  the  work  of  the  canal  was  started
 late  in  I965.  We  are  hoping  to  complete  it
 by  1973,  I  don’t  want  to  say  anything  else,
 so  that  hon.  Members  may  not  get  angry
 with  me  later  on.  I  wish  the  same  speod  and
 the  same  quickness  is  given  in  respect  of
 the  other  projects  in  the  States  themselves.

 SHRI  SAMAR  GUHA:  {  will  be  the
 fixst  to  Congratulate  you,  if  you  can  complete
 ig  by  £978,



 Sel  Follurt  of

 DR.  K.  L.  RAO:  I  can  assure  the  hon.
 Meraber  this.  If  there  it  no  labour  problem,
 &  will  be  completed  by  1973,

 SHRI  Ss.  M.  BANERJEE:  Lakhs  of
 workers  of  U.  क्,  and  Bihar  are  there.  +

 MR.  SPEAKER  :  You  have  one  leg  in
 Bengal  and  another  leg  in  U.P.

 SHRI  8.M.  BANERJEE:  I  am  proud
 of  U.  है  They  have  elected  a  Bengalce.  They
 are  not  parochial.  I  know  that  lakhs  of
 people  from  U.  P.  and  Bihar  have  gone  to
 Bengal  in  scarch  of  jobs,  We  want  that  all
 the  industries  in  Bengal,  especially  Calcutta
 port,  niust  be  restored  to  their  normal  con-
 dition.  Every  lady  used  to  sing  :  सैयां  गए  बंगला

 देश,  भेजो  श्को  ने  सन्देश  l  It  was  sung  by
 every  girl.  Because,  people  used  to  go  to  Bengal
 Desh.

 In  his  statement  the  hon,  Minister  has
 assured  the  people  of  U.  P.  and  Bihar  that
 there  will  be  no  shortage  of  water  in  U.  P.
 and  Bihar  for  the  khanf  season.  We  are  told
 that  the  sub-soil  water  can  be  tapped  for
 irrigation  in  the  Gangetic  valley.  Previously,
 Dr.  Rao  used  to  say  that  attempts  will  be  made
 to  have  Ganga-Brahmaputra  project.  Now  he
 says  attempts  will  be  made  for  Ganga-Cauvery
 project  I  don’t  know  why  this  diversion  has
 come  about.  He  is  an  engineer,  I  am  not.
 In  case  the  Ganga-Brahmaputra  canal  has
 come  about,  it  would  have  benefited  practi-«
 cally  most  of  these  States,  especially  those  States
 which  were  suffering  because  of  the  power
 shortage  and  water  shortage.  About  Gandak
 project  it  has  been  stated  that  this  will  bene-
 fit  Bibar,  Nepal,  U.P.  etc.  Thu  is  under
 construction  since  1958,  In  view  of  the  con-
 troversy  over  Gangetic  water  from  Farrakka,
 I  wish  to  submit  that  all  these  controversies
 must  stop.  40,000  cusecs  of  water  to  be  sup-
 plied  to  Farrakka,  for  revival  of  the  Calcutta
 port  is  in  our  interest  and  for  the  people  of
 DP.  and  no  further  dispute  should  arise,
 Bat,  Dr.  Rao’s  statement  has  created  some
 controversies,  some  imaginary  and  some  real,
 among  the  people  of  UP.,  Bihar  and  Bengal.
 Mr.  Daschowdhury  congratulated  Chief
 Minister  of  Bengal  and  said,  he  will  be  known
 as  Bhagirath.  Sir,  no  further  dispute  should
 arise  between  the  three  States.  They  must

 Hive  like  neighbours.  I  wish  to  ask  him  one
 important  question  :  Will  the  hon.  Minister
 fegtee  to  set  wp  a  Qontrol  Board  ?  I  know,
 tila  was  envienged  previowly.  May  IF  imow
 ‘whiether  a  control  beard  will  be  set  up  con-
 sisting  of  the  representatives  of  Bengal,  U.  P.
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 and  Bihar  so  that  all  disputes  might  be  sett
 ted  by  nautual  consultations  then  and  there
 and  the  people  of  Bengal  would  not  have  to
 issue  @  statement  against  U.  P.  We  could
 include  all  the  three  chief  Ministers  in  the
 eoutrol  board  ?  And  aloo  Members  of  Par-
 liament  and  experts  from  all  the  three  States
 to  resolve  any  dispute  which  may  arise  in
 future.  I  would  like  to  know  whether  such  a
 central  board  or  control  board  is  likely  to  be
 established.

 T  would  also  like  to  know  why  the  Ganga-
 Brahmaputra  canal  has  been  given  up  in
 favour  of  the  Ganga-Cauvery  link.  What  is
 good  in  the  Cauvery  which  is  not  there  in
 the  Brahmaputra  ?  I  have  seen  all  the  rivers,
 but  I  do  not  know  their  virtues  and  vices.  So,
 I  would  like  to  know  from  the  hon.  Minster
 why  the  Ganga-Brahmaputra  canal  has  been
 given  up.

 DR.  K.  L.  RAO:  The  Ganga-Brahma-
 putra  canal  is  very  much  in  our  mind.
 Actually,  it  is  one  of  the  projects  which  we
 think  is  all  very  vital,  but  s0  far  we  have  not
 comeout  with  execution,  because  we  have  to
 clear  the  problems  of  the  Bangla  Desh  region
 through  which  the  canal  passes.

 SHRI  S.  M.  BANERJEE  :  Now,  that  is
 possible.

 DR.  K.L  RAO:  For  obvious  reasons
 we  cannot  make  any  statement  about  it  like
 that.  I  am  sure  hon.  Members  will  find  that
 in  all  our  statements,  we  have  only  used  the
 phrase  diversions  from  the  neighbouring  basins.
 The  Ganga  basin  has  got  to  be  and  may  be
 assisted  in  some  respects  by  division  from
 neighbouring  basins.”  That  is  the  statement
 that  hon.  Members  will  find  all  along.  The
 neighbouring  basin  is  the  Brahmaputra  basin.
 I  would  submit  once  again  that  the  Ganga:
 Cauvery  will  be  greatly  assisted  and  would
 become  greatly  valuable  by  the  diversion
 from  the  Brahmaputra.  In  fact,  it  is  in  the
 interests  of  the  Gange-Cauvery  link  that  the
 Brahmaputra  link  must  come,  IT  do  not  want
 to  expatiate  on  it  and  go  too  much  into  this
 subject,  because  FE  do  not  watt  to  go  into
 further  details  at  this  stage,  since  we  have
 not  yet  cleared  it  with  the  great  country,
 Bangle  Desh,  many  other  details  and  s0  on;  we
 have  not  even  discussed  it,  So,  I  would  leave
 it  at  that.

 I  want  to  assure  the  hon.  Member  that
 we  want  fe  oenect  not  otily  thee  two
 rivers,  bat  oar  object is,  and  in  thot,  that



 O48  Re,  Prenmtation  af  Tanre  Pottte
 ©

 MUGUBT  46,  i972

 {Dr.  K.  L.  Rag]
 is  the  modern  technique  throughont  the  ह.
 world,  and  in  fact,  the  best  techaique  for
 India  or  the  next  decade  or  the  next  century
 will  be  to  link  up  the  wateré  so  that  the  rivers
 with  wurplus  water  could  be  linked  up  with
 rivers  with  less  water  which  supply  deficit
 areas  and  thus  there  could  be  exchange  of
 water  from  one  river  to  the  other.  This  is  the
 main  thing.  The  Brabmaputra  {fs  one  river
 whose  waters  are  not  used  at  all.  Practically
 mo  water  from  that  river  is  used.  So,  it  will
 be  a  great  source  of  water  for  us.  It  will  be,
 therefore,  our  endeavour  to  use  its  waters,
 Almost  all  the  modern  techniques  wil!  be  used
 and  will  be  preazed  into  service  to  see  that
 we  are  able  to  use  the  waters  of  the  Brahma-
 putra  to  the  maximum  extent  for  the  service
 of  India.

 The  hon.  Member  had  suggested  the  set-
 ting  up  of  a  control  board.  There  are  already
 the  sonal  councils  at  which  these  are  discus-
 sed.  Any  way,  the  hon.  Member's

 cen is  a  very  good  suggestion,  since  West
 belongs  to  one  zonal  council  and  U.P.
 belongs  to  another.  So,  we  can  create  a  body
 where  the  whole  Ganga  basin  could  be  re-
 presented,  We  shall  consider  this  suggestion.

 ee

 13.39  hes.

 RE.  PRESENTATION  OF  TAMRA-PAT-
 RAS  TO  FREEDOM-FIGHTERS

 MR.  SPEAKER  :  Now  we  shall  take  up
 the  next  item  of  business.

 SHRI  N,  SREEKANTAN  NAIR
 (Quilon)  ;  I  seck  your  perntission  to  raise  an
 important  matter,  and  I  have  already  written
 to  you  also  seeking  your  permission  to  raise
 the  question  about  the  Tamre-patras  which
 have  been  presented  to  the  freedom-fighters.
 ‘Tamraspatras  have  been  presented  to  those
 praple  who  have  never  seen  the  inside  of
 &  prison.  I  want  to  raise  this  question,  beca-
 use  as  you  would  agree,  it  w  a  -question  of
 national  importance.  It  is  an  insult  to  the
 freedomefighters  on  the  one  side  that  these
 ‘Tamra-patens  should  haye  been  given  to  pers
 sone  who  have  never  been  inside  a  prison,
 and  secondly  it  is  an  insult  to  the  other  regi-

 onal  which  have  been  listed  in  the
 Canstitutios,  to  have  the  inscription  only
 in  Hind:  and  then  give  it,

 घ  K.  MANQHARAN  (Madres
 North)  2  Please  pertnit  joe  fo  say  9  few
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 wordé  on  this  matter  ?  I  ¢hall  conclude  with=
 in  a  minute,  after  saying  something  regarding
 the  issue  raised  hy  my  hon.  friend  Shri  N.
 Sreckantan  Nair,

 MR.  SPEAKER:  I  am  sorry.

 SHRI  K.  MANOHARAN:  On  behalf
 of  my  Party,  we  offer  our  felicitations  to  the
 freedom  fighters.  That  is  one  thing.  The
 second  is  that  they  have  come  from  all  over
 the  country,  from  all  the  States.  But  the

 tamra  petra  given  to  theei  is  inscribed  only  in
 Hindi,  which  ia  against  the  Constitution.  The
 Constitution  has  recognised  two  languages  as
 official  languages,  one  Hindi  and  the  other
 English.  Unfortunately,  the  freedom  fightera
 from  Tamil  Nadu,  from  Orissa  and  from
 Bengal  cannot  read  anything  inscribed  on  it.  I
 think  this  is  an  indirect  way  of  encroaching
 upon  the  domain  of  the  non-Hindi-apcaking
 areas.  The  freedom  fighters  from  these  areas
 are  insulted...  (Interruptions),  absolutely  insulted.

 MR,  SPEAKER:  Please  sit  down.  There
 should  be  no  controversy  over  this.  I  had  no
 intimation  from  him  about  this.

 SHRI  K.  MANOHARAN:  I  say,  this  is
 a  calculated  and  cunning  move  to  infiltrate
 into  the  nomHindi-speaking  domain,  I  warn
 the  Hindi-sptaking  people  that  if  they
 systematically  adopt  this  attitude,  history  will
 later  call  them  as  people  who  are  disintegrat-
 ing  this  great  country.  This  matter  should  not
 be  taken  very  lightly.  You  in  your  wisdom
 have  already  given  directions  to  the  Howe  to
 many  times  that  both  Hind:  and  English
 should  be  used.

 MR.  SPEAKER:  I  should  have  had
 some  intimation  that  he  wanted  to  raise  this
 matter,

 SHRI  K.  MANOHARAN;  I  would
 request  you  at  least  to  convey  our  feclings
 that  if  this  is  allowed  to  continue  in  future,  I
 do  not  know  what  will  happen.  This  is  my
 warning,

 18,42  bre,

 AE.  BUSINESS  OF  THE  HOUSE

 MR.  SPEAKER:  The  call  attention
 motion  hay  already  taken  one  hour.  Jam

 very  sorry  that  the  Ministers  wha  Lave  to  tay
 papers  on  the  Table,  »  formal,  husinem,  shave

 to  keep  sitting  for  auch  »  long  tiene,  a?


